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The following Act of Parliament received the assent of the President

on the 11th September, 1984, and is hereby published for general infor-
mation: —

THE CONSTITUTION (FIFTIETH AMENDMENT) ACT, 1984
[11th September, 1984]

An Act further to amend the Constitution of India.
BE it enacted by Parliament in the Thirty-fifth Year of the Republic

of India as follows: —

1. This Act may be called the Constitution (Fiftieth Amendment)
Act, 1984,

2. For article 33 of the Constitution, the following article shall be
substituted, namely: —

"33. Parliament may, by law, determine to what extent any of
the rights conferred by this Part shall, in their application to,—

(a) the members of the Armed Forces; or

(b) the members of the Forces charged with the maintenance
of public order; or

(c) persons employed in any bureau or other organisation
established by the State for purposes of intelligence or counter
intelligence; or
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i_d) persons employed in, or in connection with, the telecom-
munication systems set up for the purposes of any Force, bureau
or organisation referred to in clauses (a) to (c),

be restricted or abrogated so as to ensure the proper discharge of their
duties and the maintenance of discipline among them.".

R. V. S. PERI SASTRI,

Secy, to the Govt, of India.
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